Annexure-8

Name of the Corporate Debtor: Attharv Sai FlexiPack Private Limited; Date of commencement of CIRP: 01-06-2026; List of creditors as on: 26.06.2026

Operational creditors (other than Workmen and Employees and Government Dues)

Details of claim received Details of claim admitted Amount of
Amount % of Amount any mutual Amount
Sl . . Amount |Whether . of of claim | Amount of claim .
Name of Creditor . . Amount of claim .| covered by voting . dues, . R Remarks, if any
No. Date of receipt Amount claimed . Nature of claim . covered by | related > | contingen not under verification
admitted security uarantee arty? share in t claim that may admitted
interest | © party: CoC be set-off

j | RichaBohra Proprietrix:- 18-06-26 3,532,453.00 2.686.427.75 | Operational ; ; No . ; ) ; 846,025.25
Karnataka Petrotech Creditor

2 Reliance Dye Chems 18-06-26 5,676,129.00 5,676,129.00 | Operational - . No - - - . .
Creditor

3 RD Chem 18-06-26 1,858,538.00 1.821,269.61 | Operational - - No - - - - 37,268.39
Creditor

4 R. K. Texparts 19-06-26 311,916.00 200,846.00 | Operational - - No - - - - 102,070.00
Creditor

5 | Afflatus Gravures Pvt Ltd 18-06-26 4,831,650.00 2,178,690.00 Og‘if“;‘g;al - - No - - - - 2,652,960.00

6 DIC India Limited 17-06-26 31,648.62000 | 31.648.62000 | Operational - - No - - ; - -
Creditor

7 Hi tech Inks Pvt Ltd 18-06-26 3,402,290.24 340220024 | Operational - - No - - ; - -
Creditor

8 | Ganpati Fishing Lines Pvt Ltd|  20-06-26 192,216.00 31,383.00 Ogir;ti‘g;al - - No - - - . 160,833.00

9 Pan synthetics Pvt Ltd 20-06-26 4,204,330.00 420433000 | Operational - - No - - - - -
Creditor

¢ | Petrotech Products India Pvt 18-06-26 5,180,612.00 3.686,320.00 | Operational - - No - - - - 1,494,292.00
Ltd Creditor

11 Sreenathji Chemicals 15-06-26 773,956.29 593,793.00 | Operational . . No . . ; . 180,163.29
Creditor

12 Resins & Solvents 19-06-26 1,496,585.00 1.125,198.00 | Operational - - No - - - - 371,387.00
Creditor

13 | Bhagyashree Colours Private | =5 ¢ » ¢ 306,838.00 200,860.00 | Operational - . No - . ; . 105,978.00
Limited Creditor

14 Karnataka Chemical 23-06-26 689,944.00 680.044.00 | Operational - - No - - - - -
Industries Creditor

15| N-KAgencies Private 23-06-26 2097046400 | 17.762.413.00 | Operational - - No - - - - 3,208,051.00
Limited Creditor

16| ACIEnterprise Private 23-06-26 4,520,176.80 4,502,081.9¢ | Operational - - No - - - - 17,894.84
Limited Creditor

17 Paragon Po'ly Fllms Private 25-06-26 1,353.842.00 1.353.842.00 Operat.lonal ) ) No ) ) ) ) )
Limited Creditor

18 |  Polmann India Limited 23-06-26 308,755.00 221,250.00 Ogir;ti‘g;al - - No - - - - 87,505.00

1o | Pragathi Logistics Services 25-06-26 340,089.00 32475109 |  Operational - - No - - - - 15,337.91
Private Limited Creditor

20 India Paper Products 24-06-26 5,745,527.80 422889590 | Operational - - No - - - . 1,516,631.90

Creditor




21 | Flueron Inks Private Limited 22-06-26 186,520.00 130,980.00 Og‘ij“;i‘;’;al No 55,540.00

22 S S Enterprises 25-06-26 1,012,592.00 1,012,592.00 | Operational No -
Creditor

23 | Kiran Consultants Private 25-06-26 906,594.00 229.200,00 | Operational No 677,394.00
Limited Creditor

Total 99.450,638.13 | 87,921,306.55 11,529,331.58

Notes: -

1. The Interim Resolution Professional (IRP) has sought specific clarifications and/or additional information
from certain creditors. Pending the receipt and verification of the requested information, the claims of such
creditors have been admitted provisionally.

2. The above list of creditors is prepared after due verification of claim(s) received by the Interim Resolution
Professional (IRP) based on the information and documents submitted by the claimant(s) and the Books of
Accounts of the Corporate Debtor. However, in accordance with the provisions of Regulation 14(2) of the IBBI
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016, the IRP/RP may revise the amounts
of claims admitted whenever he comes across additional information warranting such revision.




